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 317  Matters  under

 3.  बाजार  भाव  तथ  करती  समय

 भूमि  बिक्री  के  सबस  जधिक  के  भाव  का

 भी  ध्यान  रखा  जाय  ।

 सरकार  से  प्रार्थना  हा  कि.  मांगों  कां

 ध्यान  माँ  रखते  हए  ही  संशाधन  का
 गायक

 पुरःस्थापित  आर  पास  कर  ।

 (vii)  ।.  1.0 11.0  MEASURES  FOR  1 15111: ह-

 MEN  ON  COASTS

 {Bombay

 living

 SHRI  RAVINDRA  VARMA

 North):  Thousands  ७  ।  fishermen

 along  the  Western  Coast  line,  particularly

 Northern  Maharashtra  and  Gujarat  were

 victims  of  the  vicious  fury  of  a  cyclone

 that  hit  the  cowl  म  November,  Apart

 from  the  damage  done  to  property  and

 implements,  more  thun  a  hundred  fisher-

 men  iost  their  jives  on  the  seus,  ह द

 were  caught  in  the  cyclone  and  quite  a

 few  died  for  -  ०  adequale  warning.  In

 my  own  (15111 01011. ';  in  Vasar  and  Palghar

 19  fishermen  ost  their  lives  when  their

 boat  Vaibhar  disappeared  and  five  from

 दा 111  in  Palghar  Jost  their  lives.  There

 are  crores  of  fishermen  living  along  our

 Western  and  Fastern  coast  lines  who  hive

 to  go  ol  to  the  sea  for  coastal  or  deep
 sea  fishing  who  ure  exposed  to  the  fury

 of  such  cyclones.  The  West  Coast  und

 Orissa,  Andhra,  पैदा]  न 111 [1  and  other

 areas  in  the  Fast  छद]  घडी  पाए
 vulnerable  to  cyclones  that  dash  the  coast

 every  year.  Technological  advance  has

 made  it  possible  to  collect  and  disseminate

 meteorological  data.  The  Government

 should  therefore  take  idequate  steps

 (1)  to  set  up  an  early  warning  system.

 (2)  to  disseminate  this  information  on

 the  wireless,

 (3)  to  make  it  compulsory  for  all

 motorized  boats  that  go  far  into  the  sca

 to  carry  wireless  receiving  sets,  and  provide

 boats  with  such  sets.

 (4)  create  a  special  seclion  that  can.

 in  emergencies,  driw  upon  the  services  of

 the  Coast  Guard,  Customs  Patro!  Boats

 and  the  Navy  fo  warn  afd  to  rescue

 boals  that  are  al  -.  and

 (5)  introduce  a  spectal  insurance

 scheme  to  provid?  group  insurance  to

 fishermen  in  fishing  communities.

 PHALGUNA  ।  1904  (SAKA)

 a.

 rule  377  318

 ।  hope  the  Government  will  take  expedi-
 (lous  steps  in  this  regard.

 (vill)  SITUATION  ARISING  OUT  0  RETRENCH-
 MENT  OF  LABOURERS  OF  ।  ।  जि पच पा

 ?  60  (RAJASTHAN)

 काल  20  वर्ष  तक  का  ह  ।  इस

 मं  नुक़सान  होना  बताया  हा,  ।

 नितान्त  असत्य  ही,  जबक  गत  सजग
 में

 उक्त  कारखाने  ने  कराड़ी  रुपय  का  लाभ

 धारा  25  (क्य)  के  अधीन  गुप्ता  किया

 ही  ।  परन्तु  1.0  ह  बलकि गरकार ने मातिकाएं ने  मालिका
 =  चिराग़  काई  कार्यवाही नहीं  का  ।  शत

 बिजली  कटौती  की  आड  मं  काराने  स

 दिया  लार  इसी  मध्य  इतने

 हस  छटनी  A  कारण  केनन  शारिक

 मं  ही  नहीं  sia  समझ  क्षेत्र के  अन्दर

 असुरक्षा  पैदा  हो  ग  राज्य.  रार कार

 अभी

 सम्बन्ध  मं  वक्ता  देकर  सरकार  को

 म्ी  कां  स्पष्ट  कर  ।

 15.17  bre

 RAILWAY  BUDGET.  1983-84—GENE-

 RAL  DISCUSSIONS—C ontd.

 MR.  CHAIRMAN:  Now,  we  take  up

 General  discussion  on  the  Railway  Budget,


